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Prangana Barua

From: Sathiyanarayanan K C (Senior Vice President-Finance) 
<SATHIYANARAYANAN.KC@ashokleyland.com>

Sent: 09 April 2024 13:22
To: rmlucknow@upsida.co.in
Cc: Clement Ravi L J (Head - Project Planning); Rajeev Kumar Jadon (Head - Foundry 

Business); Ganesh Mani S (Chief Operating Officer); Shakti Singh Yadav (Project 
Lead- Lucknow Plant)

Subject: RE: Request Letter for Tree removal to start boundary wall construction for Ashok 
Leyland Site

Dear Ajay Deep Ji, 

Could u please expedite cutting of trees within the area allotted to Ashok Leyland so that we can commence the 
construction of the facilities.  Please indicate the timelines by which tree cutting would be concluded so that we can 
plan other activities accordingly 

Regards 
Satya 

From: SATHIYANARAYANAN KC ( Finance )  
Sent: Friday, March 15, 2024 10:23 AM 
To: rmlucknow@upsida.co.in 
Cc: Clement Ravi (Head – Project Planning) <Clement.Ravi@ashokleyland.com>; Rajeev Kumar Jadon (Head - FBS 
(Trucks)) <Rajeev.Jadon@ashokleyland.com>; Ganesh Mani S (Chief Operating Officer) 
<sgmani@ashokleyland.com>; Shakti Singh Yadav (Head MCV Buses) <Shaktisingh.Yadav@ashokleyland.com> 
Subject: RE: Request Letter for Tree removal to start boundary wall construction for Ashok Leyland Site 

Dear Ajay Deep ji, 

We had mentioned in the MOU as well as DPR that UP govt needs to cut all trees falling within 70 acres of land 
allotted to us as part of handover – takeover of the Land. Please ensure that forest department permission is 
obtained, and trees are cut so that we can move ahead with physical possession of the land. 

A line of confirmation on this matter would be appreciated. 

Regards 
Satya 

From: Shakti Singh Yadav (Head MCV Buses) <Shaktisingh.Yadav@ashokleyland.com>  
Sent: Wednesday, March 6, 2024 12:14 PM 
To: rmlucknow@upsida.co.in 
Cc: SATHIYANARAYANAN KC ( Finance ) <SATHIYANARAYANAN.KC@ashokleyland.com>; Clement Ravi (Head – 
Project Planning) <Clement.Ravi@ashokleyland.com>; Rajeev Kumar Jadon (Head - FBS (Trucks)) 
<Rajeev.Jadon@ashokleyland.com> 
Subject: Request Letter for Tree removal to start boundary wall construction for Ashok Leyland Site 

Dear Sree Ajay Deep Ji, 

Greetings from Ashok Leyland. 
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I would like to convey our sincere thanks for the excellent support extended to us by UPSIDA officials 
towards Ashok Leyland during the Bhoomi Pooja ceremony.    

Now we are preparing to start boundary wall construction, We would like to bring to your attention below 
point for your kind consideration so as to enable us take complete possession of land and start our 
construction activities on priority.  

It has Reference to MOU dated 15th Sept-2023 and Detailed project report (DPR) submitted by AL. You 
may kindly refer to Clause 9.3.1 & 9.3.2 of DPR for clean hand over of site. 

Further our COO Mr. Ganesh Mani has wrote request letter – Letter attached 

The Joint meeting held on 16th Feb-24 at Honorable Division Commissioner office. 

Request your kind support on below point - 

a) We also need complete removal of vegetation within the allocated 70 acres of land, the demarked tree
removal along the South & West side boundary line to enable start of boundary wall. Total 810 Nos of trees 
(Eucalyptus (Safeda) and Indian Gum Arabic (Babool)) are identified & earmarked. Ppt attached.

Looking forward for your kind support to start boundary wall & construction activities on priority. 

Regards, 
Shakti Singh Yadav 
Project Lead-Lucknow Bus Plant 

M  +91 9829109603 |  T +91 44 22206033 
E    shaktisingh.yadav@ashokleyland.com | W  www.ashokleyland.com 
A   ALCOB, 1, Sardar Patel Raod, Guindy, Chennai, Tamil Nadu – 600032 
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Outlook

Service of Reply on behalf of Respondent No. 7 in OA 813 of 2024 - Suo Motto Matter- News
item dated 4 June 2024

From Shivam Shukla <shivam.shukla@aglaw.in>
Date Sat 5/3/2025 1:50 PM
To ceo@upsida.co.in <ceo@upsida.co.in>; info@upsrtc.com <info@upsrtc.com>; pccf-up@nic.in <pccf-

up@nic.in>; dmluc@nic.in <dmluc@nic.in>; gmsal@upfc.in <gmsal@upfc.in>
Cc Rajesh Chauhan <raju@aglaw.in>

Dear All,

Please find attached reply on behalf of Respondent No. 7 in the captioned matter by way of an
advance service upon you. 

NGT News Item Vs Uttar Pradesh Forest REPLY Final.pdf

Regards
Shivam Shukla

Email:shivam.shukla@aglaw.in
Mobile: | Phone:

The content of this email is confidential and intended for the recipient specified in
message only. It is strictly forbidden to share any part of this message with any third
party, without a written consent of the sender. If you received this message by mistake,
please reply to this message and follow with its deletion, so that we can ensure such a
mistake does not occur in the future.
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